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[Mr. Chairmao] 

the year ending the 31st day of March, 1971, 

in respect of 'Ministry of Petroleum and 

Chemicals and Mines and Metals':' 

DEMAND No. 75-GEOLOGICAL SUR-
VEY 

"That a sum not exceeding Rs.9,37,58,OOO 

be granted to the President to complete 
the sum oecessary to defray the charges 
which will come in cours..e of payment dur-

ing the year ending the 31st day of March, 

1971, in respect of 'Geological Survey'." 

DEMAND No. 76-0THER REVENUE 
ExPENDITURE OF THE MINISTRI. 

OF PETROLEUM AND CHEMICALS 

AND MINES AND METALS 

"That a sum not exceeding Rs.14,23, 
91,000 be granted to the President to 

complete the sum oecessary to defray 
the charges which will come in course of 
payment during the year ending the 31st 
day of March, 1971, in respect of the 
'Revenue Expenditure of the Ministry of 

Petroleum and Chemicals a,nd Mines and 
Metals'.H 

DEMAND No. 128-CAPITAL OUTLAY 
OF THE MINISTRY OF PETROLIUM 

AND CHEMICALS AND MI])''ES AND 

METALS 

"That a sum not exceeding Rs. 87,99, 

93,000 be granted to the President to com-
plete the sum oec ..... ary to defray the 
charges which will come in course of pay-
mc"nt-during the year ending the 31st day 
of Mar<:h, 1971, in respect of -Capital Out-
lay of the Ministry of Petroleum and Che-
micals Bnd Mines and Metals'." 

-+-
17.46 hrs. 

BUSINESS ADVISORY COMMITTEE 

FORTY-EIGHTH REPORT 

The Minister of P.li .... entary AffairS 
aDd ShippiDg aDd Tr8DSport (Shri Ra-
ghu Ramaiah) :  I beg to present. the 
Forty-eighth Report of the Business Ad-

visory C<>mmittee. 

DEMANDS FOR GRANTS-contd. 

MINISTRi OF INDUSTRIAL DEVELOP-

~  INTERNAL TRADE AND 

COMPANY AFFAIRS 

Mr. Deputy-Speaker: The House will 

now take up discussion a"nd voting on De .. 
mand Nos. 57 to 60 and 123 relating to 

the Ministry of Industrial De,"elopment, 
Internal Trade and Company Affairs for 

which 5 hours have heen allotted. 

Hon. Members present in the House 
who are desirous of moving their cut motions 
may send slips to the Table within 15 
minutes indicating the serial numbers of 

the cut motions they "ould Hke to move. 

~  No. 57-MINISTRY OF INDUS-
TRIAL DEVELOPMENT, INTERNAL 

TRADE AND COMPANY AFFAIRS 

Mr. Deputy-Speaker: Motion moved: 

"That a sum not exceeding Rs" 80, 
57,000 be grmted to the President 

to complete the sum necessarY 
to defray the charges which will 
cOPle in course of payment during 
the year ending the 31st day of 
March, 19i1, in respc<:t of Minis-

try of 'Industrial Development, In .. 
ternal Trade and Company Affairs' ,J) 

DEMAND No. 58-INDUSTRIES 

Mr. Deputy-Speaker: Motion moved.: 

"That a sum not exceeding Rs. 462, 
78,000 be granted to the President 
to complete the sum necessary 
to defray the charges which will 
come in course of payment during 
the year ending the 31st day of 
March, 1971, in respect of 'Indus .. 

tries'." 

DEMAND No. 59-SALT 

Mr. -Deputy -Speaker: Moton moved: 

"That a sum not exceeding Rs. 6 t, 
85,000 be granted tc. the President 
to complete the sum necessary 
to defray the chars"' which will 


